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Sardar Swaran Singh: 1 do not
think Government have given sub-
sidy to any colliery for poor quality
of coal, because I do not think it would
be in the overall national interest to
subsidise the production of inferior
quality of coal.

Shri Amjad Ali: May T know whe-
ther all the possibilities of getting
good coal in Assam have been ex-
plored?

Sardar Swaran Singh: I do not think
that all that could be done for min-
ing has been done either in Assam or
in any other part of the country, be-
cause mining is a sphere where a lot
of development should take place.

Some Hon. Members rose—

Mr, Speaker: Next question. This
relates to Assam only.
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No decision has yet been taken in
the matter.
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Dr. K. L. Shrimali: The position is
that this matter was discussed at the
Conference of Vice-Chancellors held
at Khadakvasla last year. The gene-
ral opinion was that it would be
desirable if political partieg them-
selveg came to an agreement and ex-
ercised some kind of restraint in this
matter. So we are having some in-
formal consultations with the gdifferent
political groups. In my opinion, in-
stead of making any law, it would be
more desirable if political parties
themselves exerciseq restraint in this
moatter.
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Shri D, C. Bharma: May I know
with which political parties the hon.
Minister has held informal consulta-
tions so far, and what has been the
result of those consultations?

Dr. K L Shrimall: I am afraid 1
would not be able to give any infor-
mation in this matter till we have
come to some agreement in this re-
gard.

Some lon. Members rose—
Mr, Speaker: 1 do not know how
to give opportunities, Is it the gene-

ral desire that all our chi'dren should
become politicians?
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Shri Braj Raj Singh: Not at all.

Shri Vajpayee: We are opposed to
it.

Shri Braj Raj Singh: The Govern-
ment are responsible for demonstra-
tions of a political nature by students.

Shri Vajpayee: How are political
demonstrations to be defined? If we
stage a demonstration before the
Chinese Embassy against aggression,
is it a political demonstration? Let
the Education Minister define the
term.

Mr. Speaker: I wish every Member
of Parliament has a number of
children.

Shri Vajpayee: I am a bachelor.

Mr. Speaker: What we should like
our children to be in school days each
one must think for himself. Thig is
a very great national problem, and I
believe hon. Members ought not to
force the issue. We may come to
some understanding.

Shri Tyagl: The children of Mem-
bers of Parliament are born in a poli-
tical environment.
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Mr. SBpeaker: I will allow one hon.
Member from each major Group to
ask a question.

Shri Tangamani: May [ know whe-
ther it is not g fact that in almost
all the Universities in UK, discus-
sions of a political nature are en-
couraged and certain important poli-
tica] issues affecting the whole coun-
try and sometimes affecting the
world- ...

Mr. Speaker: The point is not an
academic discussion within the cam-
pus, but participation in demonstra-
tions. We are going out of the way.

Shri Tangamani: There was a de-
monstration for banning atomic bombs
in which students also participated.

Mr. Speaker: We are concerned
with demonstrations, not with discus-
sion and debate.

Shri Tangamani: The demonstration
was for banning the atomic bomb.

Mr. Speaker: | am not going to al-
low that question. 1 am aware of a
number of cases where there are de-
bating societies in every school or
college. There are also parliaments.
When | went there, they called a
‘mock parliament’ 1 said, ‘It is doing
an injustice. You call it school perlia-
ment and not a mock parliament’.
Parliament can never be a mock
affair.

Therefore, at the impressionable
age, children may hear all sides. Bu!
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they need not take active interest in
politics. That is my personal view,
Bul we are not concerned with that.
The question now is whether they
should be allowed to participate in
demonstrations or not. Whether in-
side a college or inside a University,
they must have discussions about this
matter or not is not the point at issue
now. Therefore, hon. Members would
confine themselves to the question
whether they should enter into active
politice and also participate in de-
monstrations,

Shri Tangamani: I wanted to know
what is the practice in UK.

Mr. Speaker: The hon, Minister is
not the Minister of UK. I will not al-
low questions to range all the world
over.

Shri Tangamani: This is dealing
with students and 1 am referring to
students in Universitiecs, The pre-
vious question was whether such a
thing had been banned in any other
University, I put a specific question
because they allowed it in the United
Kingdom Universities. ...

Dr. K. L. Shrimali: I cannot un-
derstand why the hon. Member is so
agitated. I have said that Govern-
rient do not propose to ban this acti-
vity. I have been appealing all the
t'me that political parties should come
to an understanding in thig matter so
that our young children below the
age of 14 are not recruited for pro-
cessions ete, All this is very harmful
to the future of the country; and all
the political parties, the Congress,
the Communists and the Jan Sangh,
should realise that it is not in the
interests of the country that the
children should be utilised for this

purpose.

Shri Vajpayee: In view of the fact
that there are quite a few student
organisations which have no connec-
tion with political parties, may I know
it the hon. Minister would consider
the desirability of inviting those stu-
dent leaders also for consultation?
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Dr. K. L, Shrimall: This is a sug-
gestion for action.

Shri Jaipal Singh: With due defer-
er.ce to the the dignity of the Chair,
I humbly beg to differ from....

Mr.  Speaker: I expressed my per-
sonai opinion. Hon. Members are en-
titled to differ from my personal
views,

Shri Jaipal Singh: You take a per-
sonal view but this is Parliament.
Last year Members of Parliament
went to a well-known college in
Rajasthan and played cricket with the
students, One evening we participat-
ed along with the students—with the
assistance given by the  Secretariat
here—in a Question Hour and later
in Mock Parliament. Mock Parlia-
ment does not mean mocking Parlia-
ment. ...

Mr. Speaker: The hon. Member is
taking exception to my having taken
cxception to the expression ‘Mock
Parliament’. All that I said was that
i* may be called School Parliament.
(Interruption). I only wanted to
create the impression that Parlia-
ment means this Parliament
and no other assembly. Let there
ke no ‘Mock Parliament' and no pro-
ceedings reported as those of the
‘Mock Parliament’. All that I sug-
gested was in keeping with the dig-
rity of the Parliament. They may be
called ‘School Parliament’ or ‘Col-
lege Parliament’. That is all that I
said, But if the hon. Member wants
tn ca'l any assembly as ‘Mock Parlia-
ment’ let him do so. He is a Member
of Parliament and I would not like
anybody to use the word ‘Parliament’
in connection with any disparaging
statement, That is my view personal-
iv. 1 cannot prevent the hon. Mem-
ber from calling it a ‘Mock Parlia-
ment’ if he likes. But let him not
call this a ‘Mock Parliament’.
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Mr, Speaker: The hon. Member will
have hig turn,
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Shri Jaipal Singh: I did not mean
that, Sir. You are putting too much
meaning into what I said. ‘Mock
Parliament' does not mean mocking
the Parliament. Students have ‘Mock
Parliament’ and ‘Mock Trials’,
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Dr. K L, Shrimali: This does not
arise out of this question.
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Shri Palaniyandi: May I know whe-
ther Government will convene meet-
ings of political parties, as wag done
in Madras by the Madrag Government

where they found a solution for this
purpose?

Dr. K. L. Shrimali: As far as my
information goes, some agreement wag
arrived at in Madras; but some of the
poli ical parties went back on the
vgreement and they changed their
minds.
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Shri Ramanathan Chettiar: B8ir, |
would like to disabuse the hon, Minis-
ter of the impression he has got that
ome of the political partieg in Madras
have gone back on the agreement. On
the other hand, they have stuck to
the agreement; and the agreement is
being carried on.

Dr. K. L. Shrimali: No, Sir; that ia
not correct,
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Shri Hem Barua: May I know whe-
ther it is not a fact that the univer-
sitie; are the recruiting ground for the
different political parties because the
sludents constitute the army of future
politicians? If they are not allowed
to work, then, in that case, our future
will suffer.

Dr. K. L. Shrimali: Universities are
not the recruiting ground for prepar-
ing political leaders. 1 do not accept
the suggestion ‘of the hon. Member.
Universities arc places where we pre-
pare people for future life whether in
the political field or in the field of
administration or various other
hranches, It is for them to decide.
Ti.e hon. Member ig very wrong in
his conception if of university educa-
tion if he thinks that it ig a place for
rveruviting political leaders.

Mr. Speaker: The hon, Minister has
said that Government do not propose
to take any action but that he appeals
o various parties and their leaders to
avoid, ag fa~ as possible, bringing in
children into s,

Shri Tyagi: Who will bring them
loyether?
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Utilisation of Natural Gas in Assam

+
( Shrimati Mafida Ahmed:
Shri Vidya Charan Shukiz
Shri Nathwani:
*1318, { Shri Morarka.
Shri M. B. Thakore:
Shri L. Achaw Singh:
(_Shri P. C, Borooah:

Will the Minister of Steel,
and Fuel be pleased to state:

(a) whether all the industries that
are going to utilise the natural gas
from Nahorkatiya oil fields have
been finalised;

Mines

(b) if so, what are these industries;
and

(c) how much gas they will utilise
and from when?

The Minisier of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) to
(c). A statement containing the re-
quired information is laid on the
Table of the House. [See Appendix
1V, annexure No. 68].

Shrimati Mafida Ahmed: From the
statement 1 find that 7 projects will
be set up to harness the available gas.
May I know the industries that will
be set up in the public sector with
foreign collaboration and those which
will be set up in the private sector?
May I also know whether any finan-
cial assistance has been offered by
any foreign government in this res-
pect?

Sardar Swaran Singh: Out of these,
there are two projects, namely, gas
distribution for domestic and indus-
trial consumption as also the power
plant, which arc proposed to be set
up by the Government of Assam. The
Fertiliser project is going to be set
up by the Fertiliser Corporation of
India. That also is a Central Govern-
ment undertaking. About cement,
the Government of Assam are hoping
to set up a cement factory in the
public sector. I learn that investi-
gations are taking place and the final
decision has not yet been taken. The
remaining 3 projects are in the private
sector.





